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CF.i-.iTi-<:Ai .. ADMINISTRATIVE TRIBUNAL ~ PRINCIPAL BENCH"' 

OA 3063/::?.003 
. ivj(:~ .518/2:004 

New Delhi. this the 8th day ot March. 2004 

Hon'ble Mr. Justice V.S.Aggarwal. Chairman 
Hon'ble Sh. Sarweshwar Jha, Member (A) 

Smt. Asha Rani Ratra 
W/o Sh. R.K.Batra 
R/o 32. Ist Floor 
Kiran Vihar. Delhi - 92. 

.. .. App.U.Cf.l.nt 
(Ry Advocate Sh. S.K.Gupta) 

V F. R S U 8 

1. Govt. ot NCT of Delhi 
through Chief Secretar~y 
Delhi Secretariat 
Players Ruilding. I.P.Estate 
New Delhi - ?. • 

? .. Director 
Directorate of Education 
Old Secretariat. Delhi. 

3 .. The Princ:i.pf.l . .l 
Govt .. Sarvodaya Kanya Vidyalaya 
Kiran Vihar. Delhi - 92. 

4 .. Oirl"'!ctor 
Primary Education. Haryana 
S.C.0.177-178, Sector-J.7 
Chf.l.ndigf.l.rh. . .... Respondents 

Learned counsel for the appli.cant states that counter 

reply has not been tiled by the respondents yet. He states 

that as · the rl"'!spondents are considering the claim of the 

applicant. he may be permitted to withdraw the OA with 

liberty to tile fresh application if the occasion arises .. 

Allowed as prayed. , 
2 .. dismissed 

withdrawn.. Respondents should be informed of the order. 

(Sf.t.nlesh~,>WT .Jha) 
Member (A) 

~--
-,/'" (V .. S .. AggarwaJ) 

Chairman 




